DISTRICT MAGISTRATE OFFICE, BARABANKI

From,
District Magistrate,
District-Barabanki.

To,
The Registrar General,
Principal Bench, i
Hon'ble National Green Tribunal,
.New Delhi. o
TV @S- lool 7% 12.2- 20373

Sub:-Response regarding Original Application No. 343/2022, Shani Pratap Singh
Vs. State of UP on behalf of Respondent No.-2, UPPCB, in compliance of
the order dated 27.09.2022 and 12.01.2023.

Sir,

In compliance of the direction passed by Hon'ble National Green Tribunal
dated 27.09.2022 and 12.01.2023 on matter mentioned above, the Reply
Response is hereby attached with a request to put up before Hon'ble National
Green Tribunal for kind perusal.

Enclosure: As above. Yours Sincerely,

(Avinash Kumar)
District Magistrate,
Barabanki

yd

District Magistrate,
Barabanki

Copy to:
1. Member Secretary, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Lucknow.
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Response regarding Original Application No. 343/2022

Shani Pratap Singh Vs. State of UP on behalf of
Respondent No. -3, UPPCB, in compliance of the order
dated 27.09.2022 and 12.01.2023.

Vide its order dated 27.09.2022 this Hon’ble Tribunal
in Original Application No. 343/2022, Shani Pratap Singh

Vs. State of UP has passed the following directions:

......

5. In view of the averments made in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through
Chief Secretary, Government of Uttar Pradesh, (2) UPPCB, (3)
District Magistrate, Barabanki and (4) Project Proponent- M/s.
Ramshanker Brick Field (trade name ‘Pradhan Brick Field (P.B.F)’),
Village and Post Office Tezwapur, Block-Trivediganj, Tehsil-
Haidergarh, District- Barabanki who stand impleaded as
respondents No. 1 to 4. Notice of the application be issued to the
respondents requiring them to file their response/ reply within two
months at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. The
Registry is directed to prepare and attach memo of parties to the
application and issue notices to respondents No. 1to 4 accordingly.

That with most respectfully in pursuance to the order

dated 27.09.2022 and 12.01.2023 the response of the

Respondent No.-3 is as under;

i. That in pursuance to the order dated 27.09.2022 the
joint inspection of the M/s Ram Shanker Brick Field
Block-

(Pradhan  Brick Field) Village-Tejwapur,
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Trivediganj, Tehsil-Haidergarh, District-Barabanki has
been carried on 18.11.2022. The said joint committee
report has been filed by the Respondent No.-2, UPPCB,

vide its letter no.-H86816/C-5/95/0A No.-343/2023

dated 04.01.2023 before this Hon’ble Tribunal on

05.01.2023.

1. That in pursuance to the order dated 27.09.2022 and

12.01.2023 the District Magistrate, Barabanki has
sent a noticé vide letter no.-969/A.J.A.-2 dated
28.01.2023 to M/s Ram Shanker Brick Field (Pradhan
Brick Field) Village-Tejwapur, Block-Trivediganj,
Tehsil-Haidergarh, District-Barabanki. A copy of the

letter dated 28.01.2023 is being annexed herewith as

Annexure No.-1 to this response.

Therefore, the response of the District Magistrate is

being filed for the kind perusal and consideration of this

Hon’ble Tribunal.

Lucknow

Yours’ Sincerely
Dated-

(Avinas mar)
District Magistrate

Barabanki
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BFEFORE THE NATIONAL GREEN TRIBUNAL. NEW DELHI

ORIGINAL APPLICATION NO. 343 OF 2022
FEYSHPRATAY SINGH Vs STATE OF U.P. & ORS.

I. State of Uttar Pradesh,
Through Chief Secretary, 4 ;
Government of Uttar Pradesh.

Ist F'loor, Room No, 10,
';Z’ I ID.—I 27

A Inc-m{féa//m
— " E I

Lalbahadur Sastri Bhawan,
tar Pradesh Secretarian,

Lucknow-226001, u.p,.

Email Address: csup/@nic.in

2. Uttar Pradesh Pollution Control Bourd,

Building. No, TC-12y

Vibhuti Khand. Gomi Nugar
Lucknow=226010, U.p,

{RESPONDENT NO.1)

SR Al
Cinail Address: chairmaniuppeb,in/ Aj
Qe WA~ ms@uppcb.infeeoS@uppch.in (RESPONDENT NO.2) O
%lrigl Magistrate, Barabonki,
. W5GM+MOR. Preet Vihar Colony,
- le ~ VL/‘— . Civil Lines, Berabanki.
(e IR Uttar Pradesh 225001.
o WY Email Address: dmbab@nic.in (RESPONDENT NO.3)
A0% 4T TS 4 M/s Ramshanker Brick Field 9_;'1’\? «d A
aLm e T N ¥ rade Name ‘Pradhan Brick Field (P.B.F)) et 5
’ e MR IR (Preject Proponenty,

.

Village and Post Office Tezwapur,
Block-Trivediganj. ‘Tehsil- Haidergarh.

District- Barabanki, (9., (RESPONDENT NO.4)

NOTICE
Whercas the above titled Application was listed before the Tribunal on 27.09.2022 (copy

of order, petition and teport are enclosed), when the Tribunal inte'[;fﬂiﬂ passed the following
order {(reproduced relevant extracts onlv):-

ﬁ.c.::._ W%Tf"

——____'—'_‘_-_-—-—__-'

&_—

03.0-302%

“5. In view of the averments made in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through Chief
Secretary. Government of Uttar Pradesh, (2) UPPCB. (3) District Magistrate, *
Barabanki and (4) Project Proponent- M/s. Ramshanker Brick Ficld (trade
name ‘Pradhan Brick Field (P.B.F)"), Village and Post Office Tezwapur,
Block-Trivediganj. Tehsil- Haidergarh, District- Barabanki who stand
impleaded as respondents No, 1 to 4. Notice of the application be issued to
the respondents requiring them to file their response/ reply within o
months at judicial-ngt@gov.in preferably in the form of scurchable
PDF/OCR Support PDF and not in the form of Image PDY. The Registry is*

?“m’\’) directed to prepare and attach memo of parties to the application and issue

(eto g - uutices to-respondents No. 1 to 4 accordingly,

s anees, T T 7. List for further consideration on 12.01.2023.*
. _‘iﬂ 1K G | SRR
e “ 2 Now, take further notice that the ahove matter will be listed for turlher consideration
before the Hon'hle Teibunal on 12 January. 2023. at Furidket House, Copernicus Marg, New
o\ on 12t :

_Qz 6&\ Delhi-110001 through physical hearing (with hybrid option}, when you may appear before the

e\‘(\@

-

o)
e
’!‘q. b5

Hon'ble Tribunal cither in person or by a pleader duly
per directions of the Hon*ble Tibunal vide Order dated

3.

instiucted, and file yesponses/repiies. as
27.09.2022. '
Toke further notice that in default of vour Bppearance on the dale above mentioned, the
said Application will be heard and determined in vour absence, '

4, Given under my hand and the seal of this Tribunal, on this 01* October, 2022,
Note: (For Orders, Causve Lists & other Information. please visit our vwebsite

W ereenlribunal.eov.in) T o .
Wwwereeniribupdl srov.n 60 q (—‘,’—/ L} }J d)’)—‘.’ﬁr o

- Consultant @udlcinl)f NGT
/.\0% Gég.@
\;@ . 4@‘
&

< i
-

1%\*\W
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National Green Tribunal
Faridkot House, Copernicus Marg.
New Dethi-110001

“By Email”

"5"‘\\ ¢

—

Na. NG T nds
8 NGTiiudicial/OA/343-2022 Dated: 01.10.2022

o

District Magistrate. Barabanki
Prect Vikasr Colony.

Cvil Lines, Barabanki.

Usazr Pradesh 225001,

Imad Agdress: dmbab@nicin

Szb: * Service Pl' Notice dated 01.10.2022 to Project Proponent (M/s. Ramshanker Brick
anh 3 (Trade Name ‘Pradhan Brick Ficld (P.B.F)") Village and Post Office Tezwapur.
.-Tr.“td‘_g'“i* Tehsil-  Haidergarh, District-Barnbanki.  U.P)  in Originnl
Application No. 3432022 tiled “SHANT PRATAP SINGH Vs STATE OF L.P. & ORS.
o, .

Sir.

ain passed the following ander (reproduced relvvant extracts enly):-

“6. Notice be served on the Prject Proponent through District Magisirate.
Bsrabanki and for this purpise notice issued 1o the Project Proponent be scat 1o
the District Msgistrate, Barabanki by E-mail for getting serviee of the same
effected on the Project Propenent and sending his report in this regard.

7. List for further consideration on 12.01.2023.7

= in pursuance of the order dsted 27.09. 2022 passed by Hon'ble Tribunal. sotice dated
01.10.3022. is encinsed with the reguest io se-vice the nutice 1 Project Proponeat (M/s. Ramshanker
Brick Fisld (Trade Name ‘Pradhan Brick Field (B.B.FY) Village and Post Offier Tezwapur. Block-
Trivedigan. Tchsil- Haidorgarh. Diswict-Barcbanki. U.P) and send the service zeport.

With repards
/lﬁa,'?"ﬁq’-"

Consultant {Judicial).

National Green Tribunal

cf TG
3 =

k.
<

Eacl: As stated above.
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